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fte Mlnwr of Lahoar (Ari Y. V. 
GIit): The Employee. Provident l'uad• 
Scheme, 1952 framed under SectloD II 
of the Employees' Provident Fund Act, 
11152. came into force with ellect from 
the 1st November, 1852. 

The employers In the factories cao­
cemed are bound by law to implement 
the Scheme. The report, received ao 
tar Indicate that the employers are 
takinf &teps for carryinf out the pro­
visions r,f the Scheme. 
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The Deputy Mlllls&er of Rallwa:,a 
and Tr�Sl)Ort (Shri AJacesanJ: (a) 
No proposals for the construction of 
new railway lines between Bikaner 
and Jalsalmer. and Chooru and Fateh­
pur are under consideration 11t present. 
A preliminary examination for a rail 
link between Hlndumallcot and Ganaa· 
nagar Is belnc made at pre&ent. 

(b) It is not possible at present to 
consider new constructions except top 
priority project, In connection with 
the Five-year Plan. 

(c) A acbeme for remodelllna Blka­
ner station yard Is under comldera­
tlon. It is likely that work on It will 
hP. undertaken in 1953- 54. There 11 
no proposal for shitting Blkaner rail­
way station to another site. 

(d) A scheme for shittllll Blkaner 
station about 2 miles away from ·its 
present position was consldP.red by the 
Blkaner State Railway before 1847 
but was abandoned. 
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ud Tr&Dsport (Shrl AJacesan>: (a) 
Yes. 

(bl Yes. Owing to the difficult 
position in respect of availability of 
coachinf stock, it ls not yet feasible 
to introduce another train between 
Hanuman,arh and Sardulpur. The 
demand has, however, been noted for 
the provision of a train when the avall• 
abillty of rollln, stock permit.� It. 

INl>IAN PHARMACOPO&lA COMMITTEE 
(EXP�R'f Sua-COMMJTTE!) 

599. Dr. Amill: Will the Minlster 
of Health be pleased to state: 

(a) the date on · which eight Ex­
pert Sub-Committees were formed by 
the Indian Pharmacopoeia Com­
mittee; and 

(b) when the reports of these Sub­
Committees will be published? 

Tlte Deput1 Mlnlater of Health 
(811.rlmatl Cbudruekllar): (a) Tbe 
eight Sub-Committees were proposed 
by the Indian Pharmacopoeia Com­
mittee In November 1849 but were 
actually formed in 1950. 

(b) The Sub-Commitlws are intend­
ed to help the main Committee ln 
technical matters relatin11 to the mono­
craphs of the lndlan Pharmacopoeia 
and are not required to submit official 
reports. There will. therefore. be no 
publication of the reports of the Sub­
committees. 
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6M. Shrl P. L. BarupaJ: (a) Will the 

Mlnl�t<'r of L1&bour hP. 11..used to 
state whl�h States In In.Ila qave 




